HIGH COURT LEGAL “cERVICES COMMITTEE
FOR THE STATC OF TELANGANA
I FLOGR, ‘7 BLOCK, HIGH CoorF BUILDINGS i@ HYDERABAD ::

o NOTIF CATION &

ROC. Ko, 2415/HCLSC/2022 Date: 12-10-2022

Sub: High Court Legal Servici: Committee, Hyderabad -
inviting Applications o Legal Practitioners  for
empaneaiment as Panel Lovvyers - Regarding.

As per the directions of the Hc: le Chairman, High Court Legal .Services
Committee, Hyderabad, the applice. s are invited by the High Court
Legal Services Committee from the Leg:. Practitioners having not less than three
{3) years standing at Bar énd presently oracticing at Hyderabad for consideration
{0 be empaneled as “PANEL LAWYERS” = ©. Panel Lawyers for Civil, Panel Lawyers
for Criminal and Panel Lawyers cons.oling of Senior Advocates, in terms of
Regulation "~ § of the National Legal Ser-es Authority (Free an.d Competent Legal
Services) Regulations, 2010, r/w Amend.:J Regulations, 2018. The application shall

contain the following particulars:
{1} Narne of the Legal Practitioner
{2} Father’s/Husband Name

(3) Date of Birth

(4} Date of Enrolment on the rolls of the
Bar Council of Telangana
{copy to be enclosed)

(5) Advocate Code, if any
{6} Standing at the Bar
{No. of years of experience)

{7} Types of Cases dealt with

{Civil, Criminal, Constitutional Law (Wr ..
Environmental Law, Labour Laws, Servi’: Law,
Natrimonial or any other branch, pleas: o x=cify)

{8) Postal Address with PIN Code
{For Correspondence)

{9) Telephone Numbers : Landline -
Mobile -

{10) E-mail iD, if any



(11) Any other information the applican®
wishes to furnish

The applicant shall submit selr-2:

‘tested copies of enrolment certificate

issued by the Bar Council at Hyderabad ond ldentity card issued by the concerned

Advocate Association along with the apoinc

ordinarily be three (3) years from the dai~

The applications shall be addrz::

Services Committee, I} Floor, ‘C’ Black, Hir

The existing Panel Lawyers of Hia"
at liberty to submit their application for =
consideration, if they are so interested,
in operation with effect from the date
pursuant to this notification, hewe;«rerq it
Panel Lawyers will not be withdrawn frow:
dealt with by the same Panel Lawyers il

Last date for submission of applica:

Applications received after the i2:?

// BY ORDER //

To
1} The President, Telangana High Cs

ation. The term of Panel Lawyers would

of empanelment.,

od to the Secretary, High Court lLegal
sh Court Buildings, Hyderabad - 500 066.

Court Legal Services Committee are also

rmpanelment as Panel Lawyers afresh for

ace the existing Panel would cease to be

of empanelment of Panel Lawyers afresh

o cases already entrusted to such existing

them, and such cases will continue to be

“heir final adjudication or ctherwise.

inns is 05.00 PMof 14-11-2022.

date will not be considered.

v - GG \Jondien
Secretary,

High Court Legal Services Committee,
Hyderahad,

it ‘\

Advocates Association, Hyderabad.
2) The President, City Civil Court
Advocates Association, Hyderabaci,
3) The President, City Small ©ouses
Court Advocates Associaiion,
Hyderabad,
. : iy (With a request to cause affixing of
4) The P,resment, Metropol'ltan. Sc __,(’15 > this notification in the notice board
Jﬁdge stgurt Advocates Associzton, - of all the courts under their control)
yderabad,
5) The President, Metropolitan Acddl,
Chief  Judge Court  Advoosies
Association, Secunderabad,
6) The President, Ranga Reddy Disi-ict

Court Advocates Association,

Hyderabad,




7) The Chief Judge, City Civil ot )
Hyderabad,

8) The Chief Judge, City Small €. es
Court, Hyderabad,

9) The Metropolitan Sessicns Ji<ze, (With & request to place this
Hyderabad, notification on the notice board of all

the courts under their control)
10} The Prl, District & DSessions J.ige,
Ranga Reddy, L.B. Nagar, Hyder.ad.

113 The Additional Chief Judge, Cit; Tivit
Court, Secunderabad /

¥5iThe Central Project Co-ordinat. . High Court for the State of |
Telangana (with a request to ple. ¢ this notification on the website
of the Hon’'ble High Court)

13) The Member Secretary, Telang: . State Legal Services Authority

(with a request to place this norfication en the Notice Board of
Telangana State Legal Services Awrhority, Hyderabad)

14) Notice Board of High Court Legs. services Committee, High Court
Buildings, Hyderabad

15) Notice Board of Tetangana Bar Co.ocil, Hyderabad.

16} Notice Board of Telangana Bar 7 Court Advocates’ Association,
Hyderabad.

17} Notice  Board of Telangana ieh Court Advocates’ Clerks
Asseciation, Hyderabad

18) SF / SC






